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Supreme Court [13]

Anil Daima v. State of Rajasthan, (J.B. Pardiwala and Satish Chandra Sharma, JJ.), 2026 SCC OnLine
SC 807

Condition Being Imposed While Granting Bail by High Court of Orissa & District Courts in the State
of Odisha & Ancillary Issues, In re, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC
OnLine SC 809

Habban Shah v. Sheruddin, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 814
Hansraj v. Mukesh Nath, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 812

Mohd. Ariz Hasnain v. State of Jharkhand, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 808

Neetu Solvents v. Vineet Nagar, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
811

Nigam Prakash Narain v. National Medical Commission, (Dipankar Datta and Satish Chandra
Sharma, JJ.), 2026 SCC OnLine SC 813

Sahil Manoj Machare v. State of Maharashtra, (J.B. Pardiwala and Vijay Bishnoi, JJ.), 2026 SCC
OnLine SC 810

Vadiyala Prabhakar Rao v. State of A.P., (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine
SC 815

We the Women of India v. Union of India, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025
SCC OnLine SC 3247

Mansi Brar Fernandes v. Shubha Sharma, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 1972

Prakash Asphaltings & Toll Highways (India) Ltd. v. Mandeepa Enterprises, (Manoj Misra and Ujjal
Bhuyan, JJ.), 2025 SCC OnLine SC 1959

Urban Infrastructure Real Estate Fund v. Neelkanth Realty (P) Ltd., (J.B. Pardiwala and K.V.
Viswanathan, JJ.), 2025 SCC OnLine SC 2380

Allahabad High Court [48]
Abhishek Pathak v. State of U.P., (Manoj Bajaj, J.), 2025 SCC OnLine All 8301

Alms Frozen Foods (P) Ltd. v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025
SCC OnLine All 8274

Amar Agencies v. State of U.P., (Pankaj Bhatia, J.), 2025 SCC OnLine All 8277

Anand & Anand v. Principal Commissioner, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine
All 8382

Anish Choudhary v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 10310

Anita Traders v. State of U.P., (Rajan Roy and Om Prakash Shukla, JJ.), 2025 SCC OnLine All 8180
Ankur Gupta v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 10309

Anuradha Gupta v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 10306

Ashok Singh v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 10321

Baba Industries v. Union of India, (Sangeeta Chandra and Brij Raj Singh, JJ.), 2025 SCC OnLine All
8350

Badlu v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 10315
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Bhagwati Chemical v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8347
CJ Darcl Logistics Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8397

Deepam Packaging & Food (P) Ltd. v. Commissioner, (Piyush Agrawal, J.), 2025 SCC OnLine All
8441

Dilip Kumar Gupta v. Commissioner, (Piyush Agrawal, J.), 2025 SCC OnLine All 8285

Ganga Brick Field Umraipurwa/Gangamau v. Commissioner, (Piyush Agrawal, J.), 2025 SCC
OnLine All 8434

Innsah v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 10307

Jang Bahadur Singh v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 10318
Kamla Machines v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8440
Mansingh Pal v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 10311

Max Estates Ltd. v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC
OnLine All 8198

Nadeem v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 4466

Nitco Coating Agency v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC
OnLine All 8279

Noorul Huda v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 10313

NTT Cloud Voice & Communications India (P) Ltd. v. State of U.P., (Saumitra Dayal Singh and
Sandeep Jain, JJ.), 2025 SCC OnLine All 8319

Opasil Pigments & Chemicals (P) Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All
8386

Pratap Yadav v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 10312

R.T.S. Electricals & Civil India (P) Ltd. v. State of U.P., (Shekhar B. Saraf and Prashant Kumar, JJ.),
2025 SCC OnLine All 8414

Rabiya Parveen v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 10324
Raju Ujir v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8290

Ramesh Kumar Gupta v. Ram Lakshman Janki Maharaj Trust, (Pankaj Bhatia, J.), 2024 SCC
OnLine All 10320

Raseed Beg v. Addl. Civil Judge, (Pankaj Bhatia, J.), 2024 SCC OnLine All 10322

Rashid Husain v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine All
8265

Ravi Kant Tiwari v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 10308

Regency Hospital Ltd. v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC
OnLine All 8203

S.K. Metal Industries v. State of U.P., (Rajan Roy and Om Prakash Shukla, JJ.), 2025 SCC OnLine
All 8199

Saheb Shamim Khan v. Mahesh Kumar Singh, (Pankaj Bhatia, J.), 2024 SCC OnLine All 10323
Sanjay Yadav v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 10316

Sant Kumar v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 10314

Shivsaran v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 10317

Shubhangi Gupta v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine
All 8396
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Shushila Shukla v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 4464
Singhal Iron Traders v. Commissioner, (Piyush Agrawal, J.), 2025 SCC OnLine All 8432

Uday Glass House v. State of U.P., (Saumitra Dayal Singh and Indrajeet Shukla, JJ.), 2025 SCC
OnLine All 8423

Vishal Battery Store v. Union of India, (Shekhar B. Saraf and Vipin Chandra Dixit, JJ.), 2025 SCC
OnLine All 8209

Vishram Singh v. State of U.P., (Vinod Diwakar, J.), 2025 SCC OnLine All 8689
Vishram Singh v. State of U.P., (Vinod Diwakar, J.), 2026 SCC OnLine All 4465

Zahir Ahmad v. Iv Th Additional District Judge Faizabad, (Pankaj Bhatia, J.), 2024 SCC OnLine All
10319

Bombay High Court [3]
Neha S. Todi v. Sandeep K. Todi, (N.R. Borkar, J.), 2023 SCC OnLine Bom 3360
Neha Sandeep Todi v. Sandeep Khemraj Todi, (Gauri Godse, J.), 2024 SCC OnLine Bom 6145

Nikhil Ashok Dumane v. Police Recruitment Board, (Shree Chandrashekhar, C.J. and Anil S. Kilor,
J.), 2026 SCC OnLine Bom 2817

Calcutta High Court [1]
Saw Herald v. State, (Sabyasachi Bhattacharyya, J.), 2026 SCC OnLine Cal 4607

Chhattisgarh High Court [68]
Aashish Kumar Chhabra v. Katwara Bai, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 7759
Abhishek Thakur v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7772
Aman Rai v. State Of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7800
Arjun Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7774
Avinash Kumar v. State Of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7792

Ayodhya Prajapati v. State Of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine
Chh 7808

Baby Rathour v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 7758

Bhumika Nayak v. State Of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7764
Buddhiwant Pradhan v. State Of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7797
Budhaiya Ram v. Sonsai, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 7804

Chaitan Singh v. State Of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7801

Chamru Sarthi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7786

Chandra Shekhar Yadav v. State Of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7763
Chinmay Raut v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 7780
Chintamani v. Janki Bai, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 7805

CIT v. Nand Kishor Agrawal, (Sanjay S. Agrawal and Amitendra Kishore Prasad, JJ.), 2026 SCC
OnLine Chh 7806
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